(c) Government has released an amount of Rs. 800 crores and Rs. 1200 crores during
2009-10 and 2010-11 as equity infusion in Air India. Besides an adhoc amount of Rs. 500 crores
against the VWIP charter flights operated by Air India and certain other obligations of Air India has

been released from the equity provided for in the FY 2011-12.

(d) and (&) Air India has prepared a Turnaround Plan for the airline which envisages equity
infusion from the Government to support the loan repayments. The Plan is being examined by a

Group of Officers constituted by the Group of Ministers.
Withdrawal of routes by Air India
502. SHRIS. THANGAVELU: Will the Minister of CIVIL AVIATION be pleased to stater:

(a) whether itis a fact that nearly 32 profitable routes of Air India have been pulled out from

2007 after being merged with Indian Airlines;

(b) if so, the details thereof and the reasons for the decision of withdrawing those air routes

for the last four years; and
(c) the details thereof?

THE MINISTER OF CIVIL AVIATION (SHRI VAYALAR RAVI): (a) Air India rescheduled some

route after the merge, however, these do not include any profitable routes.
(b) and (c) Do not arise.
Srinagar-Dubai flight
503. PROF. SAIF-UD-DIN SOZ: Will the Minister of CIVIL AVIATION be pleased to states:
(a) whether Srinagar-Dubai flight had been started with great fanfare way back in 2006;

(b) whether it is a fact that the flight was suspended leaving people of Kashmir distraught;

and

(c) whether the Ministry would consider to restart the flight?
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THE MINISTER OF CIVIL AVIATION (SHRI VAYALAR RAVI): (a) and (b) Air India commenced
its operations on Srinagar to Dubai sector on February 14, 2009 in order to tap the tourist and ethnic
market segments. The flights were operational till January 09, 2010. The flight made heavy losses and

carried consistently poor loads. After almost a year long trial, the flight was discontinued.

(¢) Due to uneconomical viability, Ar India has no plan to restore the operations on
Srinagar-Dubai sector as of now. However, Air India offers same day connectivity between Srinagar

and Dubai via Delhi.
Reservation policy in jobs
504. SHRI AMBETH RAJAN: Will the Minister of CIVIL AVIATION be pleased to state:

(a) about the details of total sanctioned staff strength in the Ministry, group-wise i.e. Group
A to Group D;

(b) out of the total strength, the number of jobs earmarked for SC/ST category as per

Government of India’s reservation policy; and

(c) the reasons, if any, for the staff strength not being in accordance with the reservation

policy of Government?

THE MINISTER OF CIVIL AVIATION (SHRI VAYALAR RAVI): (a) The sanctioned strength in
the Ministry of Civil Aviation in group A, B and C is 50, 215 and 158 respectively. The Group D has
been dispensed with by upgrading to group C as Multi Tasking Staff (MTS) with effect from 1.1.2006.

() and (c) The instructions/guidelines issued by the Department of Personnel & Training
from time to time regarding reservation policy are being strictly followed. The number of reserved
posts vis-a-vis posts filled up differs due to the time gap between the posts falling vacant and the

recruitment and nominations made by the Department of Personnel & Training.
User fee collection in Delhi airport
505. SHRIK.N. BALAGOPAL: Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether the user fee collection in Delhi airport is stopped by any Government order; if

50, the details thereof;
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